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Khampas crossed over to India

2W< SHRI P. M. MEHTA:
SHRI K. LAKKAPPA:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether 38 Khampas crossed 
over to India from Nepal;

(b) if so, whether several men and 
women were injured and killed by the 
joint Nepalese and Chinese Army ac
tion against these Kh«mipas;

(c) how many Khampas have so far 
■crossed over to India; and

(d) the kind of assistance given to 
them?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFF
AIRS (SHRI BIPINPAL DAS): (a) 
Yes, Sir, 38 Khampas (Tibetans) 
entered Indian territory near Indo- 
Nepal-Tibetan tri-junction from Ne
pal on the morning of 12th Septem
ber, 1974.

<b) The Government have seen 
press reports about some persons 
having been injured and killed as a 
result of action taken by the Nepa
lese authorities.

(c) The Government do not have 
any information about nny further 
‘Crossings into India by Khampas 
(Tibetans).

(d) The question of giving them 
rehabilitation assistance may be taken 
<*!> to due course, if considered 
necessary.

Indian Commerce Minister asked to 
«h°w identity by British Customs 

Authorities
2451. SHRI D. B. CHANDRA 

GOWDA:
SHRI M. S PURTY- 
SHRI BISHWANARAYAN 

SHASTRI:
WiU the Minister ot EXTERNAL 

AITAntS tn pltuad to utMe:

(a) whether the Union Minister of 
Commerce was recently asked by the 
Customs Authorities in London Air
port to show his identity;

(b) whether this has happened on 
fiucn occasion in the past also; and

(c> if so, the facts thereof and
reaction of Indian Government there
to?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFF
AIRS (SHRI BIPINPAL DAS): (a) 
Yes, Sir.

(b) We are not aware of any such 
previous incident in the recent past.

(c) On the 18th of October, 1974, 
the Indian Commerce Minister was 
passing through London. A Customs 
officer at the airport was informed 
by an official of the Indian Hig*» 
Commission about the identity of the 
Minister and also told that the Minis
ter was transiting through London. 
The Customs Officer asked the 
official that the Minister should 
identify himself. After he was point
ed out by the Indian official the cus
toms officer did not raise any fur
ther questions. Our High Commission 
took up the incident with the British 
Government at a very high level and 
the matter is now treated as dosed.

Plan for national front by anti-Indian 
elements in Nepal

2452. SHRI C. M. SINHA: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether attention of Govern
ment hag been drawn to a news item 
in ti'e press on the 4th October, 1974, 
stating that Pro-Peking elements and 
some other anti-Indian politicians m 
Nepal are discussing their plan to 
establish a national front; and

(b) if so, the reaction of Govern
ment thereto?
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t h »  jx m m  M s t m m m  v m  
v m s rtm  o r  x s m a l  a f f 
a ir s  (SHRI BIHKPAX* DAS): <») 
Y e* Sir.

(b) Hie political oomptodxm and 
activities of such a “national front”  
are primarily a matter which con
cerns the Government of Nepal

wm u r n

2453.
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Frofita earned by Shipping Corpora
tion of tndla

2454 SHRI BANAMAU PATNAIK 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state

(a) whether the Shipping Corpora
tion of India has made a record proflt 
during 1973-74,

(b) if so, the figures as compared to 
the last year, and

(c) the amount of foreign exchange 
earned during the year 1973*74?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H M TRI- 
VEDI) (a) Ye®, Sir

(b) The Shipping Corporation of 
India made a profit of Ra. 13.91 crores 
in 1973-74 compared to Ra. 8.08 
crores in 1972-73.

(c) 1W  net foreign exchange earn
ed/saved by the Corporation dtiring 
1973*74 was abowt Ra. 01 crorea, i




